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THE VIZE-CHAIRMAN (F'FDF. P.J KUHIEN}: M. Shafi, yvou can continue your speach on
the next day when the Private Mermbers Bill is taken up, ploasa,
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MESSAGES FRCOM LOK SAEHA
)] hotion Re: Nomination of Membears to the Committes on Public Accounts
(N1 Motion Re: Momination of Members to the Committes on Public Underak ngs

(I Motion Re: Momination of Members o the Committes on Walfare of Scheduled Castes
and Scheduled Trbes

SECRETARY-GEMERAL: Sir, | have to repart to the Housa the following messages received
fror the Lok Sabha, signed by the Secretary- General of the Lok Sabhai-

(n

“l arm diracted to inform you that Lok Sabha, at ite sitting hald on Fiday, the Zd July, 2009,
adoptad the following motion:-

“That this House do racommend to Rajya Sabha that Rajya Sabha do agree to nominate
savan meaembars from Rajya Sabha for being associated with the Cormmittea on Public
Accounts of the House for the term ending on the 20th April, 2010 and do communicate o

this Housa the names of the members so nominated by Fajya Sabha,™

2. lam to raquest that the concurrence of Rap Sabha in the eaid motion, and also the nameas

of the mambers of Rajya Sabha so nomnated, may be cormmunicated o this Housa, ™

[ ITransliteration in Urdu Script,
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“l am directed to inform you that Lok Sabha, at its sitting held on Friday, the 3rd July, 2002,

adopted the following motion :-

“That this House do recommend to Rajya Sabha that Rajya Sabha do agree to nominate
seven members from Rajya Sabha for being associated with the Committee on Public
Undertakings of the House for the term ending on the 30th April, 2010 and do communicate

to this House the names of the members so nominated by Rajya Sabha.”

2. |l am to request that the concurrence of Raja Sabha in the said motion, and also the names

of the members of Rajya Sabha so nominated, may be communicated to this House.”

(i

“l am directed to inform you that Lok Sabha, at its sitting held on Friday, the 3rd July, 2002,

adopted the following motion :-

“That this House do recommend to Rajya Sabha that Rajya Sabha do agree to nominate
seven members from Rajya Sabha for being associated with the Committee on Welfare of
Scheduled Castes and Scheduled Tribes of the House for the term ending on the 30th April,
2010 and do communicate to this House the names of the members so nominated by Rajyva
Sabha.”

2. |l am to request that the concurrence of Rajya Sabha in the said motion, and also the names

of the members of Rajya Sabha so nominated, may be communicated to this House.”
Sir, | lay a copy each of the Bills on the Table.
THE VICE-CHAIRMAN: The House stands adjourned till 1.30 p.m. on &th July, 2000,

The House then adjourned at one minute past five of the clock till thirty minutes past one of the
clock on Monday, the 6th July, 2009,
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